
Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan, Forest Complex ll Silk Factory Road
Transport Nagar, Jammu, 180 006 ll Rajbagh, Srinagar, 190 008

Tel - 0191-2476927; mail - memberseclEtaryjkspcb@gmail.€om

The Consuttant Judiciat,
Hon'bte NationaI Green Tribunat'
Principal Bench,
New Dethi.

No: J KPCC/NGT lOA653-2024t I 6el' 62 Date:- otr-01-2025

sub:- comptiance Report of Jammu and Kashmir Potlution control

Committee in comptiance to Hon'ble National Green Tribunal

directions dated 18.09.2024 passed in oA No. 653 of 2024 titled Yasser

Farooq Khan Versus UT of J& K & Ors'

Sir,

ln compliance to the directions of Hon'bte Nationat Green Tribunat, Principal

Bench, New Dethi order dated 18.09.2024 passed in OA No.653 of 2024 titted

Yasser Farooq Khan Versus UT of J& K & Ors, the Comptiance Report of the J&K

Po[[ution ControI Committee is submitted herewith.

It is therefore, requested that the Compliance Report may kindty be taken on

record and ptaced before the Hon'ble NGT for consideration.

Your faithfutly,

Enc[:- As Above

s690r0r+-_
(Ghansham Sihgh)JKAS E' ,. LS:
Member Secretary

J&K PCC

Copy to the:-
1) Sh. G, M Kawoosa, AdditionaI Standing Counset for UT of Jammu and Kashmir,

New Dethi for information and necessary action.
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Before the Hon'ble NationaI Green Tribunat
Principat Bench, New Dethi

Originat Apptication No 553 of 2024

Yasser Farooq Khan Appticant Versus

UT of J& K & Ors.

Comptiance Reportof Jammu and Kashmir Pottution Control Committee

in comptiance to Hon'bte Nationat Green Tribunat directions dated

18.09.2024 pass8d in OA No. 653 of 2024 titted Yasser Farooq Khan Versus

UT of r& K & Ors.

Background:

That the Hon'bte National Green Tribunat was pteased to issue the foLtowing

directions vide order dated 18.09.2024 in OA No. 653 / 2024:-

7. Learned Counsel for respondent no. 12, tearned CounseL for

respondents no. g, 10, 14 and 17 and learned Counsel for respondents

no. 15 and 16 atso seek time lor filing of their replieslresponses'

8. Fufther Action Taken Repoft be tiLed by .t&KPCC within two months and

replieslresponses by respondents no- 9, 10, 11, 12 and 14 to 17 be filed at

teast one week before the next date of hearingfixed.

ln compLiance to the directions of Hon'bte Nationat Green Tribunat dated

18-09-2024 in OA No. 653 of 2024,

ln response to the show cause notices issued by the J&K PCC, the

proprietors of the stone crushers/ HMPs had furnished their responses and

submitted that they have made good / rectified the deficiencies pointed out

by the joint committee constituted by the J&K PCC, which were examined by

the l&K Pcc and accordingty, the joint committee aLready constituted by the

J&K PCC was directed to conduct fresh inspection of att these stones and
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HMPS and furnish a report w.r.t fottowing additional Terms of References

(ToRs) vide this office tetter No. JKPCC1NGTI2O24I1394-1399 dated 2',111-

2024, copy onctos€d as Annexure-1.:

1) To check the impact ot noise and dust potLution in and around

premises of stone crushers/hot mix ptants by monitoring of Ambient

Air Quatity and Amblent Noise levet.

2) To ascertain the source of raw materiat used by these units in each

case during the [ast oneYear.

3) To verify the current status of PCDS and PCMS instatted in these units

after conduct of eartier inspectlon bythe Committee'

The committee constituted by the J&K PCC conducted monitorlng of the

Ambient Air QuaLity and Ambient Noise of att these stone crushers and HMPs

from 12 Decembet 2024 lo 17th December 2024 and furnished a report.

(Copy ofthe report is 6ncl.osed as Aannexure-2).

As per the report, att the operationat stone crushers/ HMPs have Amblent

Air Quatity and Ambient Noise tevet within the permissibte timits.

Simitarty, the joint committee constituted by the J&K PCC also conducted

fresh spot inspection w.r.t. current status of PCDS/PCMS instatted in these

units (after conduct of eartier inspection) on 7th & 8th January, 2025. The

committee is examining the entire record of these stone crushers / HMPs to

ascertain the source of raw materiaI used by these units in each case during

the [ast one year.

ln case of fottowing 2 units, during the fresh inspection, atter verification,

the requisite PCDS/PCMS were tound in ptace and thereafter their consent

was renewed.

1) M/sGhai Stonecrusherand HMP, Gundi Drungti Nattah, Kanakote,

Poo nch.
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2) M/s Ghutam Nabi Mir stone crusher & HMR Haveti Poonch.

Since, the joint committee constituted by the J&K PCC is scrutinizing

the documents of all these stone crushers / HMPs and cross checking with

retevant record and may require [ittte more time to complete the exercise.

After receipt of the report of the joint committee further necessary action

under Water (Prevention & Controt of Pottution) Act, 1974 and Air (Prevention

& ControI of Pottution) Act, 1981 .

Prayer:

ln the premises, it is therefore respectfutty prayed that the Comptiance

report may kindty be taken on record before the Hon'bte National Green

Tribunal for consideration.

*%1r9-<----
(Ghansham'SinEh)
MemberSecretary 8' 1' :J

J&K PCC
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Jammu and Kashmir
- Pollution Contro! Committee

. chairmanSTjkspcb@gmail.com
mem bersecretaryjkspcb@gmail, com

0191 _ 2472881,2476925

ITUWTSA

[) nne./-- |

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 190 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

NEW DELHI 2024

(1) Sh. H.S. Getoch, AEE/D.O pCC Samba (South)
(2) sh. sanjay Rathore, JEElDivisionaI officer pcc Jammu (North)
(3) sh. Arshad Nazir Mal,ik, JEE Divisionat officer pcc Rajouri

No.: JKpcc/NGr/ 2024/ l3qq - l3g? Dated: Zl _r 1_2024

Sub:-Monitoring of Ambient Air Quatity and Ambient Noise [evet of stonecrushers/Hot and wet Mix Ptants in District poonch, in oA No. 65gt2024
titted Yasser Farooq Khan vs UT of J&K & ors. before the Hon,bte NGT.

Ref:- committee constituted vide this office No.: JKpcc/NGT/oA 168-172 dt:
13-06-2024.

ln connection with the above subject and reference, the committee
constituted by the J&K PCC shatt again visit the stone crusher units / Hot and Wet Mix
ptants of District Poonch, which are figuring in the OA No. 6s3/2o24titted yasser
Farooq Khan Vs UT of J&K & ors. before the Hon'bte NGT and after conducting site
inspection afresh shatt submit report on the fottowing points:-

1' To check the impact of Noise and dust pottution in and around premises of
stone crushers/Hot Mix pl.ants by monitoring of Ambient Air euatity and
Ambient Noise [eve[

2' To ascertain the source of raw material used by these units in each case
during the tast one year.

3' To verify the current status of PCDs and PCMs instatted in these units after
conduct of eartier inspection by the committee.

The Committee after conducting site inspection shatt submit report within 15
days with complete detaits and recommendations alongwith photographs.

af.[.klL**
(Ghansh6m S-ingh)JKAS >t. 1 , 4Member Secretary
J&K PCC, Jammu

Copy to the:-
1. The Regionat Director, pcc Jammu for information.
2. Att Committee Members.
3. Dr. Anju Sidha, Coordinator Labs, PCC Jammu for information and with the

direction to depute representative of the Air Lab with the joint committee for
conducting monitoring of the Air and Noise Levet.
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